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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

{General information relating to legislative and other matters)
Monday 12 September, 2005/21 Bhadrapada 1927 (Saka)

No:110

Hon' ble Members are hereby informed that the following three resolutions have been
selected on the basis of balloting. These would be taken up for discussion on 23" September
2005:

SINo. Nameof Member Text of the resolution

L. Shri O.P. Babber “This House resolves that the financial assistance to disabled
persons be increased from Rs. 1000 to Rs. 5000. This House
further resolves that monthly pension to senior citizens be
increased from Rs. 350 to Rs. 500 per month and pension
should also be given to widows @ Rs. 500 per month.”

2 Shri Mohan Singh “This House resolves that accredited journalists of Delhi be
Bisht provided with plots/flats for residential purposes.™

3 Shri Ramvir Singh “This House resolves that the recently installed imported
Bidhun electricity meters should be immediately replaced with

Indian made meters so that relief is provided to the people
of Delhi who are suffering due to the fast running meters.”
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